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Orders of the Tribunal 

Mr .Marudhar MriduJ wHh 
counseJ for the cppJicant. 

'' 

Mr.R.S.SaJuja, Jearned · 

Mr.Rajesh Joshi, learned counsel for respondent No.2. 

Mr .A.K .Chhangani, learned counseJ for the respondent 
No.3. 

None present on behalf of respondent No.1. 

Arguments heard. 

Order reserved. 
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